ANNEXURE-8

Name of the Corporate Debtor: Venkat Estates Private Limited

Date of Commencement of CIRP - 04.06.2025 Case No. CP (IB) 88/BB/2025

List of Creditors As on 09.07.2025

List of Operational Creditors (Otherthan workmen and employees and Government Dues)

(Amount in INR Lakhs)
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